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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL

PRINCIPAL BENCH, NEW DELHI

APPEAL NQO. 6 OF 2024

IN THE MATTER OF:

M/s Azaan International .... Appellant
Versus
Uttar Predesh Pollution Control Board .... Respondent
INDEX
S:NO. PARTICULARS PAGE NOS.
1 Reply on behalf of Respondent -Uttar Pradesh
Pollution Control Board alongwith supporting l/
Affidavit
2 Annexure R/1

A true copy of the Letter dated 16.06.2018
from DM, Kanpur to Kanpur Electricity
Supply Company Limited

Annexure R/2

A true copy of the letter dated 20.06.2018
from the Respondent to the Appellant
imposing environmental Compensation.

Annexure R/3
A true copy of the electricity bill or the period
10.04.2018 t0 07.05.2018

Annexure R/4
A true copy of the letter dated 27.06.2018
from the Respondent to the Appellant.

Annexure R/S
A true copy of the inspection report dated

15.09.2018 alongwith water sample report
dated 31 OR 2018

10—

Annexure R/6
A true copy of the show cause notice dated
18.07.2023 alongwith postal receipt.
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Annexure R/7
A true copy of the reply dated 25.07.2023 to
the show cause notice dated 18.07.2023
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Annexure R/§
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A true copy of the site inspection report dated

02.12.2021?.) = P [€-20
10 Annexure R/9

A true copy of the letter dated 16.02.2024 2/)-22

from the Appellant to the Respondent

Respondent
Uttar Pradesh Pollution Control Board

%@\g}

Amit Shukla

Advocate

D-54, Sector- 48, Noida—201303
Mo. Nos. 9999933220, 9999333220

Email: amut.shuklaelexweb.in

Place: New Delhi
Date: 08.10.2024
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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI
APPEAL NO. 6 OF 2024

IN THE MATTER OF:

M/s Azaan International .... Appellant
Versus

Uttar Predesh Pollution Control Board .-.. Respondent

REPLY ON BEHAL OF RESPONDENT UTTAR PRADESH
POLLUTION CONTROL BAORD TO THE APPEAL BEING
PREFERED BY THE APPELLANT

MOST RESPECTFULLY SHOWETH:

I.  That the contents of Appeal are denied unless otherwise expressly
admitted. Tt is submitted that the Appellant has misled this Hon'ble
Tribunal and have made averments in the Appeal confrary to the

records, while concealing material fazts.

2.  That a letter dated 14.06.2018 was issued by the District
Magistrate, Kanpur Nagar to Managing Director, Kanpur
Electricity Supply Company Limited directing to disconnect the
Electricity Supply of &is/ Azaan International as the unit was
found operational during inspection conducted on 07.06.2018 in
violation of order dated 19.07.2017 when the unit was found to be
illegally operational.

A true copy of the Letter dated 16.06.2018 from DM, Kanpur to
Kanpur Electricity Supply Company Limited is annexed herewith
and marked as Annexure R/1.

3.  The Environmental Compensation was imposed on the Appellant
by the Respondent vide its leter dated 20.06.2018.
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A true copy of the letter dated 20.06.2018 from the Respondent to
the Appellant imposing environmental Compensation is annexed

herewith and marked as Annexure R/2.

The Respondent obtained an electricity bill for the period
10.04.2018 to 07.05.2018 in the name of the Respondent with
Meter No. KES24241, hence, the claim of the Respondent that the
electricity connection was discontinued on 30.05.2017 1is

mischievous and wrong.

A true copy of the electricity bill or the period 10.04.2018 to
07.05.2018 is annexed herewith and marked as Annexure R/3.

The Respondent sent a letter dated 27.06.2018 to the Appellant
directing closure of unit and further discontinuation of electricity

and water.

A true copy of the letter dated 27.06.2018 from the Respondent to

the Appellant is annexed herewith and marked as Annexure R/4.

The inspection was again conducted by the Respondent of the
Appellant unit on 25.08.2018 and the unit was again found
operational illegally.

A true copy of the inspection report dated 15.09.2018 alongwith
water sample report dated 31.08.2018 is annexed herewith and

marked as Annexure R/S.

That a show Cause Notice was sent to the Respondent as to why
the Environment Compensation of INR 1,23,75,000.00 be not
imposed for the continued violation of environmental laws. The

show cause notice was sent through Speed Post on 19.07.2024 and

==
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was also duly served upon the Respondent by hand and received
by Ms. Isha on 24.07.2023.

A true copy of the show cause notice dated 18.07.2023 along with

postal receipt is annexed herewith and marked as Annexure R/6.

8.  The Respondent replied to the Show Cause Notice vide its reply
dated 25.07.2023.

A true copy of the reply dated 25.07.2023 to the show cause notice

dated 18.07.2023 is annexed herewith and marked as Annexure
R/7.

9.  The Respondent conducted another inspection of the Appellant’s
premises on 02.12.2023,

A true copy of the site inspection report dated 02.12.2023 is

annexed herewith and marked as Annexure R/8.

-~ \" =g ’ 10. That the order of Environmental Compensation dated 05.01.2024
was passed by the Respondent, which is impugned in this Appeal.

The Appellant sent a letter dated 16.01.2024 to the Respondent
disputing the inspection report dated 02.12.2023.

A true copy of the letter dated 16.02.2024 from the Appellant to

the Respondent is annexed herewith and marked as Annexure
R/9.

Uttar Pradesh Pollution
Through

Amit Shukla

Advocate
D-54, Sector- 48, Noida— 201303
Mo. Nos. 9999933220, 9999333220

Email; amit.shukla@lexweb.in

Place: New Delhi
Date: 08.10.2024
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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

APPEAL NO. 6 OF 2024
IN THE MATTER OF:
M/s Azaan International _ .... Appellant
Versus
Uttar Predesh Pollution Control Board .... Respondent
AFFIDAVIT

Affidavit of Mr. Amit Mishra, S/o D.P. Mishra, aged about 44 years,
Office at 5243, Sadbhavana Nagar, Awas Vikas, Phase III, Kalyanpur,
Kanpur, Uttar Pradesh 208017

inder:

g T, |, the above named deponent do hereby solemnly affirm and state as
46 '

I say that I am the Regional Officer of the Respondent in the
present case and as such being conversant with the facts and

circumstances of the present case, am competent to swear this
affidavit,

That [ have gone through the contents of the accompanying reply

to the Appeal and the contents of the same are true and correct as
per my knowledge based on record and legal knowledge obtained.

3, That the Annexures annexed to the present accompanying reply

are true copies of their respective original. M
DEPONENT

VERIFICATION:

Verificd at Kanpur on this the 9" day of Ooctober 2024 that the contents
of above affidavit are true and correct to my knowledge based on records
and information received and believed to be true, no part of it is false and
nothing material has been concealed therefrom.
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N
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93 /78, 79-X, 35TE IS, 150ﬁ‘5€ﬁ3 TS,
FHYR TR |

fawa— aiogo HeAT 200/2014 THoRlodEaT a9 YfiEe e gfewr W@ s ¥ R 13.07.2017 @1
TIRT IR B AT H B0 25000 /— GFfaeoiy aftgfd IR 5 e @ W )

HqBI5d,
HIIT AFHIT T g @0 gRT AR eli®eE 50 200 % 2014 THOWONRAT 94

g 3w 3fPSaT v o W R 13.07.2017 @1 e SomaE / waodiofo /Hogododlo & wEw
¥ o frdw frfa R o -

1- Any Government Agency, Public Authority, Industry or person who violates any of the directions
contained in this judgment and more particularly in relation to storage, transportation of spent chrome
. liquor, dumping of any kind of waste in river Ganga and its tributaries or on the banks of the same and
discharges effluents from outlet, including the STP/CETP in violation to the prescribed norms or is found
to be discharging spent chrome liquor or any effluent containing chrome or otherwise, shall be liable to
pay environmental compensation of Rs. 50,000/- for each breach or default. Besides above, where offence
is related to chrome, in case of Industry which is processing 30 or less hides per day, they would be liable
to pay environmental compensation of Rs. 25,000/~ per breach; industry entitled to process more than 30
but less than 100 hides per day. Would be liable to pay environmental compensation of Rs. 50,000/~ per
breach and the industry processing more than 100 hides per day, Rs. 1,00,000/- per breach. The
environmental compensation shall be recovered by the UPPCB on the basis of the violations detected by
the Board, any of the inspecting agency or the inspection teams appointed by this Tribunal. In the event of
default of payment of the environmental compensation, the industry shall be ordered to be closed.”
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o REGIONAL OFFICE
U.P. POLLUTION CONTROL BOARD
Eﬁ 5243, Sadbhawana Nagar, Awas Vikas, Phase-III
- Kalyanpur, Kanpur
_ SAMPLE CODE: uppchik
1. NAME OF INDUSTRY : M/s Azan International, 93/79 D, Idgah Road, J:
Kanpur
2. INDUSTRY REPRESENTATIVE : Sri Ajay Kumar Bajpai, Gateman
3. SAMPLE POINT : Final Outlet of the Industry
4. SAMPLE COLLECTED BY : Sri Kuldeep Mishra (RO), Dr. A.K. Mathur (AE

Sri Ashutosh Pandey (AEE), Sri Vivek Kumar (
Sri Ankit Kumar Mishra (JE)

5. SAMPLE DATE ' : 25-08-2018

6.  SAMPLE METHOD . Grab
TSNO. | PARAMETERS RESULTS STANDA;;.?S;OR
! ‘ TANNER C
!' ! ' (After Treatment) (After Primary Treatment)_g
i 1 [ COLOUR ' - ] - :
. 2 | ODOUR - ! .
, 3 |pH 5.67 65-9.0
4 | Total Solids (TS) N : :
i 5 , Total Dissolved Solids (TDS) s - |
' 6 [ Total Suspended Solids (TSS) 1320 Not to exceed 600
- | SPECIFIC PARAMETERS 1656 | 20 !
;' ! TOTAL CHROMIUM | i
Note-

1- Al Values are in mg/L except pH, .
2-  The test report pertains to the sample as received in lab.

0’"}"4@ / \}3\«4\9

3 o s
w8 L -
’ .
%cigtiﬁc Assistant Assistant Scientific Officer . Eﬁqgw‘@t ?_[ﬁcer
weqrn Il o
rmer FATAC G

) Fe ke [ . =
7"‘ {: ;
1



53  Awwexwes 4/5 3

%"5‘?’5’3&23 .wmwﬁaawaﬁé

UTTAR PRADESH POLLUTION CONTROL B OARD

%j /ZWL 2-/ Giod =< 37 / 23 Date/g’ﬂ% :

ﬁﬂmnam(mw*ﬁrﬁw«ma%m)

93,78, 79-T, 33TE s, 150 fhe s, WwAS,

SAYE—SHIY T |

wﬁamwm(ﬂﬂﬁqﬁzéﬁwm@aqﬁwﬁw) 93 /78, 79—,
$TmE s, 150 fhe s, wome, I TR R oM 9w W, W (Weuer PareT gerr
iz s, 1974 B IRT—-47 B =T UH FEAT B |

ﬁ%ammmmﬁmw(ﬁwwﬁaéﬁmsﬂs@aqﬁmmw) 93 /78,
79-¢, ¥ WS, 150 fhe WS, Woww, FER TR @ Aoy § e FEem, R TR $ U= o
28.01.2023 &I IRATIAR TeANT B WY I 3 TAG TH87139 / Hi—2 / FAei—337 /<1 IR /16, T
ogogzowmmﬂﬂﬁgﬁzéﬁv@a@aaﬁm(wﬁmmwﬁﬁmmﬁm 1974
TR & aRT—33 U & f=ia a1 face oy 53 73 2

T3 W@l ol Gefle sMer ERT URGA ETE W93 /78, 79-U—9), SIeiHS, BIFYR TR &1 HIge
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